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release them after taking legal action 
against the Pakistani nationals occupy-
ing these vessels for unauthorised en-
try. 

EXTENSION OF AGREEMENT ON SUSPEN-
sIoN OF OPERATIONS IN NAGALAND 

*577. SHRI BEDABRATA BARUA: 
SHRI RAGUVIR SINGH 

SHASTRI: 

SHRI M. S. OBEROI: 

Will the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) whether the Naga underground 
have asked for a further extension of 
the Suspension of Operations Agree-
ment beyond the 31st July, 1968; 

(b) if so, Government's reaction 
thereto; . 

'(c) whether this will also continue 
to include some areas of Manipur; 

(d) whether the Manipur Govern-
ment ha"", asked for non-extension of 
the Agreement to Manipur in future; 
and 

(e) if so, Government's reaction 
thereto? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH): 
(a) to (c). The period of the Agree-
ment on the Suspension of Operations 
has been extended by the Governor of 
Nagaland up to 30th September, 1968. 
There is no change in the area cover-
ed by the Agreement which includes 
the three northern sub-divisions of 
Manipur. 

(d) No, Sir. 
(e) Does not arise. 
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NEPAL-PAX. TRADE RoUTE 

*579. SHRI R. K. SINHA: Will the 
Minister of EXTERNAL AFFAIRS be 
pleased ot state: 

(a) whether it is a fact that NePlll 
and Pakistan are planning a land roure 
between the two eountries; 

(b) if so, whether the route would 
be provided by the Government of. 
India; and 

(c) the impact of the road on Indian 
defences? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH).: 
(a) Government are not aware of sueh 
a move; indeed, there is no common 
border between Nepal and Pakistan 
so that there can be no question of a 
direct land route. 

(b) and (~). Does not arise. 




